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Hon’ble Sri M. Kanthaiah, Member (J)
Hon’ble Sri Shailendra Pandey, Member (A)

App; Sri A.Moin
Res: Sri Praveen Kumar for Sri Anil Srivastava

Counsel for respondents represented that he has moved an Application No. 119 of 
2008 that applicant has expired. Applicant counsel has also represented that the 
amlicant has been died. As such the matter become abates. 0. A. is dismissed as 
aqatW.

(̂ Member (J)
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